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affected allottccs or to ~ them suitable 
compensations? 

THE DF,PUTY MINISTER IN THE 

MINISTRY 0'; WORKS ~  HOUSING 

(SIIRJ MOHAMMED USMAN ARIF): 

(a) and (b). The DDA has reponed that 
one M.lsjio .. lfld a Church have been unau-
thorisedly constl ucted over a part of the 

land ~  apart for park adjacent to the 

plemiscs where 11.\\s have been constructed 

unGer self-financing Scheme. It has denied 

the involvement of Its olficials in these 

encroachments. 

(c) and (d). The DDA has stated that 

steps arc betrlg t.lkcn (0 shift these religious 

structure-; from I he nrcscilt sitc-;. Ilowever. 

it is not fe.l'lhle to lay down any time limit 

for this u ~  

Execution of Schemes for Upliftmcnt of 

the Rural Areas 

422. SHRI (i1i{'DIiAR GOMANGO : 

Will the Mim"h .. r of RURAL DEVELOP-

MEN r be rleascd t(' state: 

(a) the ~ h  and programme.;; started 

by his Minbtry fl)r the development of the 
rural area.;; and cconom:c upliftment of the 
rural popul<ltion during the Sixth Five Year 

Plan; 

(b) fund proviltcd hy his n ~  to the 
a ~ to l \ccutl' the ,cherne, and pro-

grammes dUI1:1g the annual plans of the 
Sixth Plan, Stah.'w\\ isc: ; 

(c) whether it is J fact lhJt some States 

have started ~ a a  economic upJiftment 

programmes of rUI a I population on the 

line') of Integrated Rural Development 

a ~ :lI1d l:xtending them in the 

same area of oper.ltion WIth more subsidy 
to the poor; LUld 

(d) if SO, tIle n:1me<; of the State, and the 

families C0ve ~  ... 0 far by State·sponsored 
progr n ~ :HiJ ('cn t rail y sponsored pro-

a ~ as y\:t '? 

~  MINISTER OF STATl::. OF ~ 

MINISTRY Or-RURAL DFVELOPMENT 
(SHkl H.\RINA'II-IA MISRA): (a) The 

Integrated Rural Development Prosramme, 

the National Rural Emp]oyment Program-

me, the Drought Prone Area::. Programme 

and the Rural Landless Employment 

Guarantee Programme are the major 

schemes implemented by this Ministry for 

the development of rural areas and econo-
mic upliftment of the rural population 
during the Sixth Fjve Year Plan. 

(b) A statement I !>howing the funds 

provided by the Ministry to the Statt:s to 

execute the h~  and programmes during 

the annual plans of the SIxth Plan, State-

wise, is enclosed. (See Col. 345--354) 

(c) and (d). Yes, Sir. some States have 
started separate economic upltftment pro-

grammes ~ a  (0 the 11ltcgratcd Rural 

Development Programme e.g. Antyod)'a 

programme in Karnalaka and the Econo-
mic RehabiHtation of Rural Poor (ERRP) 

in Orissa. Hnwevcr, h ~ ~  does not 

compile the information in legatu to the 

names of States and the n ~ covered 

under such State-sponsOlcu progr(Jmmcs. 

A statement II showing the famille., assisted 

under the lRD Programme during the Sixth 
Five Year Pl.tn so far, ~ enclosed. (Sec Col. 

355 -356) The Drought Prone Areas Progra-

mme, the National Rut al Employment Prog-
ramme and the Rur,lI an ~  J:.mployment 

Guarantee Programme arc primanly infras-

tructuraJ Developmentl Employme(]t-Gene-

ration Programme'>. 

Foreign Assi"tance for Forestry 

Programmes 

423. SHRI GIRIDIIAR GOMANGO 

Will the Minister of AGRICULTURE be 

pleased to state: 

(a) whether his Ministry and some States 
have received financial assistance from some 

friendly countries for the development of 

forest and forestry programmes by the 

States; 

(b) if so, the an a ~ of the pro-
grammes started by the States and the 

financial a~ an  so far rckased to them 
by his Ministry; and 

(c) the achievements mad..: so far, State-

wise 1 
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Statemeat-U 

Statement showing the number of families assisted under the Integrated Rural 

Development Programme (lRDP) during the Sixth Five Year Jllan 

Sl. Name of the State/UT Number of families assisted 
No. 1980-81 to 1983·84 

1982-83 (Upto Jan., 1984) 

1. Andhra Pradesh 690112 132273 

2. Assam 82044 46380 

3. Bihar 891153 240280 

4. Gujarat 395382 114185 ,. Haryana 285831 74113 

6. Himachal a ~h 128722 34208 

7. Jammu and Kashmir 72481 18093-

8. Kamataka 330222 94945 

9. Kerala 304718 82286 

10. Madhya Pradesh 779731 191091 

11. Maharashtra 472191 142005 

12. Manfpur 14753 4369 

13. Meghalaya 18769 S88 

)4. Nagaland 29286 5307 

15. Orislia 491569 ]34674 

16. Punjab 248663 61550 

17. Rajasthan 387661 112976 

JR. Sikkim 3449 1359 

19. Tamil Nadu 885111 J73431 

20. Tripura 30274 S897 

21. Uttar Pradesh 2094126 381395 

22. West Bengal 2003()O 62414 

23. A and N Islands 73 257 

24. Arunachal Pradesh 22342 1690 

2S. Chandigarh 405 N.R. 
26. nand N Haveli 249 273 

27. Delhi 9628 2561 

18. Goa, Daman and Diu 16992 5541 
29. Lakshadweep 312 196 

30. Mizoram 4169 • 3516-

31. Pondicherry 4834 1213 

Total 8895612 2129065 

-Information till November, 1983. 
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THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 

YOGENDRA MAK WANA): (u) The 

financial assistance has been received from 

some countries for the development of 

forests and forestry programmes by the 

States. 

(b) and (c). The particulars of the pro-

grammes started by the States, the financial 

assistance so far released to them and 

achievements made are given in the state-

ment attached (See Col. 359·3( 0). The assis-

tance is released by the Ministry of Finance. 

Credit from World Bank for Badanalla 

Medium Irrigation Project 

424. SHRI GIRIDHAR GO MANGO : 

Will the Minister of IRR1GATION be 

pleased to state : 

(a) whether the World Bank has agreed 

to provide second line credit to Badanalla 

Medium Irrigation project of Orissa ; 

(b) if so, the agreed credit assistance 

therefor and funds released so far since the 

agreement; 

(c) un ~ provided by the Government 

of Orissa and the World Bank for Badanalla 

Irrigation Project since its approval up to 

the year 1983-84 ; and 

(d) the progress made and the pro-

grammes for 19S4-85 proposed by the State 

Government for execution and the measures 
taken to complete the project in given 

time 1 

THE MINISTER OF STATE OF THE 

MINISTRY OF IRRIGATION (SHRI 

RAM NIWAS MIRDHA): ta) and (b). 

Yes, Sir. Badanalla Medium Irrigation 

Project is one of the 18 Medium Irrigation 
Projects taken up for implementation under 

the IDA assisted Orissa Irrigation Project 

(Credit No. 740.IN). The credit of US $ 
58 million stands fully utilised under 
Phase-I. Under the ~ n  line of Credit 
by the World Bank for which an Agreement 
has been signed for credit of US S 105 
million in September, 1983 and which has 

been declared etTec ive on 14th December, 

1983, no utilisation had taken place upto 

31st January, 1984. 

(c) and (d). The Orissa Government has 
provided Rs.).58 crores for the project 

upto the year 1983·84 which is anticipated 

to be fully utilised. For 1984-85, the State 

Government has provided Rs. 33 lakhs. 

The preliminary works on dykes, excava-

tion and filling has been done and in 1984-

85, the State Government proposes to start 

work. The project is due for compJetion 
by March, 1985. 

Staggering Loss in F.e.I. 

425. SHRI SUBHASH YADA V: Will 

the Minister of FOOD AND CIVIL SUpp-

LIES be pleased to state : 

(a) whether Government have seen the 
press reports appearing in the Hindustan 
Times dated the 30 January, 1984 wherein 

it has been stated that Food Corporation 

of India incurred a Joss of Rs. 6,60,000 
tonnes of foodgrains worth Rs. 118 crores 

in transit and storage during the year of 
1981-82 ; 

(b) if so, break·up of loss incurred and 
the statiom at which shortage of foodgrains 
have been found; and 

(c) whether inquiry into the loss has 
been conducted ? 

THE DEPUTY MINISTER IN THE 

DEPARTMENT OF ELECTRONICS 

AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR. M.S. SAN-
JEEVI RAO): (a) Yes, Sir. 

(b) A statement indicating the details of 

transit and storage losses including voyage 

stortages during the year 198J-82 in the 

various ~ n  is attached. (See Col. 361-
364). 

(c) Some loss and damage to foodgrain 

stock is inevitable while in transit and 

storage. This may be due to a variety of 
reasons such as rain, flood, cyclone etc. or 

deterioration in quality during long ~ a  

loss in handling and movement, moisture 

loss etc. ResponsibiJity for such lusses. after 

making due enquiry, is fi.xed if it is noticed 

that losses are not due to normal reasons 

and sufficient precautions were not taken to 

avoid..losses beyond reasonable limits. 




